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Supreme Court

Abhijeet Infrastructure Ltd. v. SBI, (Dr D.Y. Chandrachud, C.J. and Manoj Misra and Satish Chandra
Sharma, JJ.), 2024 SCC OnLine SC 5749

Aleez v. State of U.P., (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5748

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran,
J.), 2025 SCC OnLine SC 2325

Khushi Kataria v. Union of India, (B.R. Gavai and P.S. Narasimha, JJ.), 2023 SCC OnLine SC 2517

National Agricultural Coop. Marketing Federation of India Ltd. v. State of U.P., (Aravind Kumar and
Augustine George Masih, JJ.), 2023 SCC OnLine SC 2516

Savin World Resorts (P) Ltd. v. Siliguri & Jalpaiguri Development Authority, (Sanjiv Khanna, C.J.
and Sanjay Kumar, J.), 2025 SCC OnLine SC 2324

Umesh Rai v. State of U.P., (Sanjay Kishan Kaul and Ahsanuddin Amanullah, JJ.), 2023 SCC OnLine
SC 2515

CTT v. Anuj Coal Agency, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2314
CTT v. Prakash Coal Supplier, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2313

Killa Financial Services (P) Ltd. v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 2310

Malco Energy Ltd. v. CIT, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2311

Valley Iron & Steel Co. Ltd. v. CIT, (Prashant Kumar Mishra and Augustine George Masih, 1J.), 2025
SCC OnLine SC 2312

Allahabad High Court
Akash v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 7003
Ali Husain v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6975
Ameer Alam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6985

Amit Singh v. Narcotic Control Bureau Operation Branch, (Ashutosh Srivastava, J.), 2025 SCC
OnLine All 6970

Amit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6973
Amreen v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6983

Ankit v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 6967

Arif'v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6984

Arman Ali v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7011
Arshad Husain v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6969

Arun Kushwah v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6977
Ashad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6981
Ashok v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7000

Badal v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7018

Brijesh Kumar v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 6962
Chandan Kumar Verma v. State of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 9378
Chaudhary v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6997

Chhote Lal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6989
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Dharmendra Singh Sengar v. State of U.P., (Siddharth and Ram Manohar Narayan Mishra, 1J.), 2025
SCC OnLine All 6966

Faheem Ali v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6954
Gaurav Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6952
Gulfaam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6996
Harsh v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6961

Ikrar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7009

Jasoda v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6992

Jitendra v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6955

Kallu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7002

Kamal Kant Gautam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6979
Kamlesh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6978

Karan Singh Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6988
Karan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6976
Kusum Kushwaha v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6998

Lallan Nishad v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7014
Manish v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6960

Manjur v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6991
Manoj Kumar Bind v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7016

Mohd. Sharif v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2025 SCC
OnLine All 6963

Mohd. Yaseen v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7017
Naeem v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6987
Pankaj Rajbhar v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6971

Pushpendra v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2025 SCC
OnLine All 7007

Rahimuddin v. Union of India, (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2025 SCC OnLine All
6964

Raju v. State of U.P., (Avnish Saxena, J.), 2025 SCC OnLine All 7005

Ramkumar Kashyap v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7008
Rashid v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6959

Rustam Raghav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6995
Salman v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6986

Sameer Ali v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7010

Sandeep v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6956

Sanjay Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6957
Santosh Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7012
Sarik v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6999
Saurabh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6982
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Sauraj v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2025 SCC
OnLine All 7004

Shahrookh v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7013
Sonu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6993

Sudhir v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7015
Suresh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6968

Swati Chaubey v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.), 2025
SCC OnLine All 7006

Tasim v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6994

Vaibhav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6990

Vijay Kumar Gupta v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 6965

Vijay v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6974

Vikas Rai v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6980

Vikram v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6958

Vipul Jain v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6953

Vishal Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 6972
Zeeshan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7001

Andhra Pradesh High Court
A.P. (P) Engineering Colleges v. State of A.P., (BKM, J.), 2022 SCC OnLine AP 3595

A.P. (P) Engineering Colleges v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC
OnLine AP 4569

A.P. (P) Engineering Colleges v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC
OnLine AP 4568

A.P. (P) Engineering Colleges v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC
OnLine AP 4567

Chennareddy v. Kuruguntla Venkata Krishna Reddy, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 3735

Cherukula Dhana Lakshmi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 3738

Chillapalli Nagaraju v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
3734

K. Vijayalakshmi v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2023 SCC OnLine AP 4570
Korra Satti Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3733
M.V. Ashok Kumar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3737

Mandod Shankar Bhai Ditabhai v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
3732

Padire v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3731

Sri Hanuman Constructors v. Union of India, (Cheekati Manavendranath Roy and T.C.D. Sekhar,
J1.), 2025 SCC OnLine AP 3740

T Bala Siddaiah v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3736
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Varun Shanagonda v. ICICI Bank, (Cheekati Manavendranath Roy and T.C.D. Sekhar, JJ.), 2025
SCC OnLine AP 3739

Bombay High Court

Akshara Tanhaji More v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2025 SCC OnLine Bom
4098

Anand Babuso Naik v. State of Goa, (Ashish S. Chavan, J.), 2025 SCC OnLine Bom 4103

Bhagatsingh Satishsingh Thakur v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2025 SCC
OnLine Bom 4100

CITv. Piaggio & C.S.P.A., (K.R. Shriram and Dr Neela Gokhale, JJ.), 2023 SCC OnLine Bom 3308
Gautami Sanjay Kandolkar v. State of Goa, (Ashish S. Chavan, J.), 2025 SCC OnLine Bom 4102
Maharashtra SRTC v. Govind, (Ajit B. Kadethankar, J.), 2025 SCC OnLine Bom 4095

Malco Energy Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 4072

Manjyot Tarlok Singh v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2025 SCC OnLine Bom
4092

Nissar Issaq Shaikh v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 4096

Rohini Suresh Dehadray v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2025 SCC OnLine Bom
4099

Sundarabai v. Omprakash, (Ajit B. Kadethankar, J.), 2025 SCC OnLine Bom 4093
Swapnesh Bhanudas Sherlekar v. State of Goa, (Ashish S. Chavan, J.), 2025 SCC OnLine Bom 4094

Uttamrao Keshrao Bakhale v. State of Maharashtra, (Ajit B. Kadethankar, J.), 2025 SCC OnLine
Bom 4097

X15 v. State of Maharashtra, (Sandesh D. Patil, J.), 2025 SCC OnLine Bom 4101

Calcutta High Court
Ankur Saha v. Bank of Baroda, (Jay Sengupta, J.), 2024 SCC OnLine Cal 12112
Safiar Hossain, In re, (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2024 SCC OnLine Cal 12111

Chhattisgarh High Court
Anita Gayakwad v. Vijay Kumar Gayakwad, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10344
Anoj Kumar Mandavi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10364
Asif Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10370
Bandhani Bai v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10361
Bhavesh Kandra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10358
Birendra Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10373
Gajanan Sinha v. Arvind Sinha, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 10382
Gaspati Lahare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10359
Gora Chand v. Jai Prakash Yadav, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 10347

Gyan Chand Tatiya v. CIT, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 SCC OnLine
Chh 10354
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Ministry of Commerce and Industry [Noti. No. G.S.R. 804(E)]
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Ministry of Commerce and Industry [Notification No. 36/2025-26]
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Ministry of Commerce and Industry [Notification No. 39/2025-26]
Ministry of Commerce and Industry [Notification No. 44/2025-26]
Ministry of Commerce and Industry [Notification No. 46/2025-26]
Ministry of Commerce and Industry [Public Notice No. 27/2025-26]
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Ministry of Home Affairs [Noti. No. G.S.R. 802(E)]
National Housing Bank [Noti. No. G.S.R. HO/HRMD/DOC/2025/03246]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/271]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/272]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002963881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002957545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002962284

- 88 -

State Acts

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Preamble]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 1. Short title and commencement]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 10. Power to remove difficulty]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 2. Amendment of Section 5-B of III of 1888]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 3. Amendment of Section 37 of III of 1888]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 4. Amendment of Section 5-B of LIX of 1949]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 5. Amendment of Section 19 of LIX of 1949]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 6. Amendment of Section 9-A of Mah. XL of 1965]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 7. Amendment of Section 51-1B of Mah. XL of 1965]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 8. Saving as to certain elections]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[Section 9. Saving as to certain disqualification]

Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2018
[SOR]

State Rules
“Assistant Legal Advisor” Recruitment Rules, 2025
Himachal Pradesh Goods and Services Tax (Second Amendment) Rules, 2025
Jammu and Kashmir Unified Building Bye-Laws, 2021 (1)
Jammu and Kashmir Unified Building Bye-Laws, 2021 (2)
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Mabharashtra Electricity Regulatory Commission (Specific Conditions of Distribution Licence
applicable to M/s. Gigaplex Estate Pvt. Ltd. for IT and ITES SEZ at Airoli Knowledge Park, TTC
Industrial Area, Airoli, Dist. Thane) (Second Amendment) Regulations, 2018

Mabharashtra Electricity Regulatory Commission (Specific Conditions of Distribution Licence
applicable to M/s. KRC Infrastructure and Projects Pvt. Ltd. for IT and ITES SEZ at Village
Kharadi, Taluka Haveli, District Pune) Regulations, 2018

Maharashtra Cinemas (Regulation) (First Amendment) Rules, 2018
Maharashtra Land Revenue (Disposal of Government Lands) (Second Amendment) Rules, 2018

Mabharashtra State retired High Court Judges (facilities for Medical Treatment) (**Amendment-
Second) Rules, 2018

Maharashtra Civil Services [Fixation of seniority of the candidates recruited directly by selection for
the posts of Group “A” and Group “B” (Gazetted) through State Civil Service Examination
conducted by the Maharashtra Public Service Commission and undergoing Combined
Probationary Training Programme] Ammendment Rules, 2018
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